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AUGUST 4, 1994 Written An.wers S84 

Spply of Coal 

1701. SHRI LALIT ORAON : Will the 
Minister of COAL be pleased to state: 

(a) whether a huge sum of money has 
been deposited with the Sharat Coking Coal 
Limited by the consumers/D.O. holders sev-
eral months ago against which no coal has 
been supplied; 

(b) if so, the det~ils thereof; and 

(c) the time by which the coal is likely to 
be supplied to them? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT PANJA) : 
(a) to (c) The payments for coal released to 
private consumers are being obtained in 
advance. The delivery orders issued there-
after are valid for 45 days. Since the deposit 
of money value, release of sale order and 
subsequent delivery of coal is a continuing 
process, there will always be some pending 
unexecuted orders due to normal time taken 
to complete the formalities and actual des-

patches. The total value paid. orders as on 
1.7.94 were to the extent of 5.03lakh tonnes 
against an average monthly road despatch 
of 4.2 lakh tonnes. 

Irrigation Profecta 

1702. SHRI S.S. SIDNAL : Will the 
Minister of WATER RESOURCES be 
pleased to state : 

(a) the details of the on-going major 
and medium irrigation projects in Kamataka; 

(b) whether some of these projects are 
receiving special Central assistance; 

(c) if so, the details thereof; and 

(d) the present status of these projects 
and the time by which these projects are 
likely to be completed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON) : (a) to (d) A statement giving 
the details of 0rtgoing major and medium 
irrigation projects in Kamataka is attached. 
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